Name of the corporate Debtor: Opto Circuits (India) Ltd.

Annexure 5

Date of Commencement of CIRP: 16.11.2022

List of operational creditors (Workmen)

List of creditors as on 22.11.2023

(Amount in INR)

Details of claim received Details of claim admitted Amount
< Amount Amount
% of of any . Amount of
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CoC may be

1 Mallikarjuna G.S. 1119770 1119770

2 Bhimaray Masali 1176051 1176051

3 Celine A 1724338 1724338

4 Gangaraju. C. 977995 977995

5 Lakshmana Murthy. G. 1821686 1821686

6 Madhu H.S. 587132 587132

7 Malathi N. S. 2210469 2210469

8 Settu V. 587132 587132

9 Shadaksharappa. M.C. 1011817 1011817

10 Shashikala . P 1028784 1028784

11 Shylaja.N 993363 993363

12 Yamanoorappa Kadadalli 1030095 1030095

13 Allappa.RV 1763758 1763758

14 Amiramjan Patel Mujavar 1207961 1207961

15 Asha.M 594632 594632

16 Balaraju .C 1109699 1109699

17 Basavaraja.N 756069 756069

18 Dhayalan.S 587133 587133

19 Ganesan.M 1726070 1726070

20 Kalmesh Banahatti 1197875 1197875

21 Kantha Kumar.C.T 984977 984977

22 Madhu. M 950114 950114

23 Manokaran. R. 1231053 1231053

24 Natesan. A 1541589 1541589

25 Nirmala.K. 1016116 1016116

26 Prakash 896985 896985

27 Prakash R. 1761263 1761263

28 Raman.M 1015522 1015522

29 Santhosh Krishan Naik 587132 587132

30 Shivakumar Swamy .H. K 1108690 1108690

31 Shobha 796144 796144

32 Somashekara.N 833833 833833

33 Vasant Naik 587132 587132

34 Anil Kuma B 13998521 13998521

35 B Ramesha 2292125 2292125

36 Beeregowda .M.B 1292216 1292216

37 Benny Sebastian 2118723 2118723

38 Chandrasekharappa D.B 1048427 1048427
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Cheluvaraju.G
Devaraja V
Hemavathi Shetty
Mahadeva B J
Mallappa BC
Parvathi D.A
Prabhuling Savali
Rakesha H.R
Ramachandra Joshi
Ravishankar K S
S.Anantha rama Raju
Suresh Dhanashetti
Suresh Konappanavar
SW Arup Kumar. S
TM Puttaswamy
HV Jayarama
Amaresha
RaviKumar.B
Krishna Murthy.S.
Bharma Prasad
Chennakevasa M
Hanumantharaja S
Joseph C

Krishna Nayank B G
M. Bhuvanehswari
Nagesha
Nanjappa D
Panduranag K
Prasanta Kumar Pal
Rangaswamy P
Sannagouda Gaddlappa Halligoudra
Sathisha H B

U S Ramesh
Umesh Y N
Kumara R

Suresha R

Sekar M
Padmanabhan R
Anthony Raju AC
R.Sivaganesh
Sivaraman V

R Suresh

Ashok
Lakshmanan

2425837
1438569
2555196
1042802
1823217
587327
2372847
572058
2655752
1988033
5224042
2443532
1592675
1026463
2209512
1675000
759047
2145028
1850278
806769
1109141
531000
531000
2065683
531000
1144409
534000
531000
618787
1892789
531000
721828
534000
1622113
893990
1136184
939645
359790
1701015
1442675
952575
1030585
1227955
972885
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83 Shalini Shetty 15,41,195 15,41,195
84 Ramesh NC 18,04,220 18,04,220
85 Ragavendra MR 10,03,852 10,03,852
86 Karigowda H M 22,85,978 22,85,978

12,46,56,669 12,46,56,669

Note 1: Claims submitted to IRP/RP are verified as per supporting documents submitted and are subject to reconciliation with complete/correct books of accounts/records of the Corporate Debtor yet to be
provided by Erstwhile management to IRP/RP

Note 2: In the absence of the bifurcation between employee/ workmen, all claims received from employee/ workmen are form part of this list.




